IN THE CENTRAL ABMINISTRATIVE TRIBUNAL £ty
’ CALCUTTA BENCH ‘

t

Ci 19 of iz@é

Present : Hen'wle Mrs., Lakshmi Swaminathan, Viee-Chairman(J)

Hen'ele Mr, S, Biswas, Administrative Mecmeer ¥
'

Raeindra Kr, Sineh, sen of Tarawada Singh,
aged aweut 44 years, werking as a Sr. Geeds
Guard under the Statien Master, Eascern Rly,,
Malda, residine at Qrt.Ne, 26RA, Jaljharia,
Dist: Malia. ] \

.....Applicant

~ Versus -

"~ 1) Unien ef India, threugh the General Marager,
. Eastern Railway, Fairlie Plaee, Calcutta.

e 2) The Pivisienal Railway Minager, Malda Bivisien
N of Egstern Railway, Miléa.

L 2R 2R K N J .R‘S’.n‘ents

Fer the Applicant ¢ My B, Bandyepadhyay, Prexy Ceunsel

Fer the Respendants: My, R M, Reychewdhury, Ceunsel

Pate of Order : 14-€1-2003

HON'BLE MRS. ILAKSHMI SWAMINATHAN, VI -CHAIKMAN(J)

Hearé Mr. Bandyepadhyay, Prexy Ceunsel fer the apelicant

and Mr,_R.yeh.wéhury, Ld, Ceunsel fer the reswengente,  Ther~ is

) rejﬁgéiﬁﬁ'raijournmsnt By the wrexy eouésel fer the applicint en

the ereund that the apslicant's ceunszel en recerd is unwell.

2. On the ether hand, the Ld, Ceunsel Mr. Roychowﬁhmry for
the respendents subsmits that th- aptlic.nt has filed anether O,A,
(OA No.73 of 2861) ¢laimine the same reliefs. It is, therefere,
sapmitted that this apslicatien is net maintainaele and, therefere,

it is te ee dismissed. This fagt has alse seen suwmitted oy the Lq,

' Ceounsel fer the rQSpcndents in the sugelementary affidavit which has

net seen contreverted wy the apslicant. E
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3. In view of the abeve submissions made sy the Ld, Co
fer the respendsnts, we find ne geed greunds to adjourn this
as wrayed fer oy the Ld, Froxy Counsel. In view of the aeeve I

and cireumstances, the O.,A, is dismissed. Ne erder as te a@ests
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Memeer(a) = Vig~-Chairman(J)

DKN



